HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
(Office of the Registrar Judicial at Jammu)
Fekdekdd
Subject: Assignmenf of Review Petitions to the different Hon’ble Division
Benches, pending disposal before the Jammu Wing of High Court.

ORDER

‘No: 2] /RIHCWJI/2025 Dated: !5 .07.2025

In order to expedite the disposal of Review Petitions arising out of the
Judgments/Orders passed by the Hon’ble Division Benches, members of which
have either demitted their office or have been transferred, ITon'ble The Chief
Justice of the High Court of Jammu and Kashmir and Ladakh has been pleased to
assign such Review Petitions, the list of which is appended herewith as
"Annexure A (colly) and Annexure B (colly)" respectively, to the Hon'ble

Division Bench-I and IHon'ble Division Bench-I1. \
By Order
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No:l 6l b -UHRIBCWI/2025 " Dated: rs 07.2025

Copy of the above order is forwarded to the:

1. Worthy Registrar General, High Court of J&K and Ladakh at Srinagar, for kind
information. |

2. Principal Secretary to Hon’ble the Chicf Justice, IHigh Court of J&K and
Ladakh for kind information to His Lordship.

3. Secretary to IHon’ble the Chief Justice I1igh Court of J&K and Ladakh, for kind
information.

4. Secretary to Hon’ble Mr./Mrs. Justice

. Tor kind information of their Lordships.

. In- cha1 ge NIC, [Tigh Court of J&K and Ladakh for 1nf01ma110n and uploading
the same on the official website of the High Court.

6. In-charge Library, High Court of J&K and Ladakh Jammu/ Srinagar for
information and keeping the record of the same.

7. Joint Registrar/Deputy Registrar/Assistant Registrar, Computer /Digitization/
Civil, Criminal, Arbitration/ SWP/ WP (C)/ILPA, PIL/ OWP Scction, fo1
information and nccessary action.

8. Order file. \
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)

hedehdRd

Annexure-“A”

Review Petitions assigned to Hon’ble Division Bench-I

NO |

S.NO. | TYPE | N
1. |RPLPA__ |6
12.  |RrReLPA |39
3. |RPLPA |11
4. |RPLPA__ |8
5. |RPLPA |4
_Q._M_ _ RPLPA »14 .
7. |RPLPA |7
10. (RP[104
|1 frp 21
12 |RP |14
13.  |RP_ |58
4. |RP |5
6. |rP |50

VEAR | PETITIONER | RESPONDENT
RESIDENTS OF
CHANNI HIMMAT | STATE THL. 1HOUSING AND
2000 | ANDANR. | ANR.
STATI; OF JAMMU AND
KASIHMIR TH SECRETARY,
SOCIAL WELFARE
DEPARTMENT, CIVIL
2013 | BIMLA DEVI . SHCRETARIAT ___
STATE TIL.
2015 | P.M.G.S.Y. _ BANSILAL AND ORS.
STATE TILFOOD AND
2016 BALDLV SINGII | SUPPLIESANDORS.
2017 ~JK.PS.C. KARTAR CIIAND AND ORS.
STATE TILUOMI DEPTT.AND
2017 | SANJAYKUMAR | ORS.
| AJTT KUMAR U.O1TIL 11OMI SECY. AND
2018 SINGII , ORS.
"UNION OF INDIA
2019 | SUDESILKUMAR | TILCOMMANDANT
M/S
JKALUMINIUM | STATE TILINDUDTRIES AND
COMPANY AND COMMERCI DEPTT.AND
2019 | ORS. _ORS.
TSTATE OF JAMMU AND
KASHMIR TIT SECRIETARY
2021 _YASH PAL 1IOME DEPTT AND OTHERS
UNION TERRITORY OF
JAMMU AND KASIIMIR TH
SECRETARY EDUCATION
2022 | MANUKAPOOR | DEPTTANDOTIIERS.
UTOF J AND K
THITS
COMMISSIONER
SECRETARY TO
GOV'T YOUTTI
SERVICES AND
SPORTS
DEPARTMENT
2022 | ANDANR | RAKISHARMA
UT OF JAND K ITI
FINANCIAL
COMMISSIONER
ACS 1IOME DEPTT
12023 | __ANDOTIRS | DALIPSINGI
UT. OFJANDK
2025 | _ ANDORS. | MANJEETSINGILAND ORS.
TUTIOFTANDK
2025 | ANDORS. | VIKASCIANDER
2021 | SWARNKOUR | _ JANDKU.T. AND ORS.
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)

ERETE

Annexure-“B”

Review Petitions assigned to Hon’ble Division Bench-II

SNO. |
.o |Re |
R

RP

SR

[RP ]

RPSW__ 1

RP

IYPE |

NO.
13

97

17

37

2o

YEAR

2023

2021

2022 ]

2024 .

2023 .

2022 4!

2018 |

_ PETITIONER
COMMISSIONER
CUSTOMS AND

_ CENTRAL EXCISE
COMMISSIONER
CUSTOMS AND

CENTRAL EXCISE

IAMMU.

_USIIA DEVI AND ORS.

VINOD KUMAR
MEIRA
TILAND ES
TRANSPORTATION
NETWORK 11D
KRISIINA BUBNA

SURIESI KUMARI

JASVINDILR SINGII
AND OTILRS

RESPONDENT _
M/S JSB ALUMINIUM IGC
SIDCO SAMBA_

M/S JSI3 ALUMINIUM IGC
SIDCO SAMBA

“"UNION TERRITORY OF
JAMMU AND KASHMIR TII
SECREETARY HOUSING AND

URBAN DEV DEPTT AND
| OTHERS

UNION TERRITORY OF
JAMMU AND KASIIMIR T1I
SECRETARY TIOUSING AND

URBAN DEV DEPTT AND
OTHERS

IRSIIAD 1TUSSAIN AND
~ OTIERS
STATE TILEDUCATION
DEPTT.AND ANR.

FINANCIAL, COMMISSIONER

Registrar Judicial

High Court of J&K and Ladakh
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